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The Minister of Railwavs and Trans-

POrt (Shrl L. B. Shastri): No, it Is not 
a fact. No railway materials have so 
far been collu~ted for the work refer-
red to. 

DISCIPLINARY ACTION AGAINST I.C.S. 
OFFICERS 

622. Shri Damodara Menon: Will 
the Minister of B~e Affairs be 
pleased to state: 

(a) the number of I.C.s. Officers 
against wnom disciplinary action was 
taken during the last four years: and 

(b) the nature of their offences and 
of the disciplinary action taken 
against each? 

The Minister of Bome Affairs and 
States (Dr. Katju): (a) and (b). A 
statement is laid on the Table of the 
House. [See Appendix XI. annexure 
No.9.] 

MOTOR VEHICLES (ACCIDENTS) 

623. Dr. Ram Subhag SJnch: Will 
the Minister of Traasport be pleased 
to state: 

(a) the number of accidents in 
which motor vehicles were involved 
during the period 1950-51; 

(b) the number of persons who 
died in these accidents; 

(c) the number of persons who were 
injured: and 

(d) t:te number of drivers who 
were found guilty of these accidents 
and convicted in law courts? 

The Minister of Railways and Trans-
1I0rt (Shri L. B. Shastri): (a) to (d). 
A stetement giving the information 
furnished by State Government. 1S 

1aid on the Table of the House. [see 
Appendix XI. annexure No. 10]. 

Replies from the Governments of 
Assam and PEPSU have not so far 
been received. 

SCHEDULED CASTES 

623-A. Shri Jatav-Vir: wili the 
Minister of Home Affairs be pleased to 
state the number of posts reserved for 
the members of Scheduled Caste in each 
year from the 1st January, 1947, to the 
end of 1951 in and under various Minis-
tries of the Government of India in 
Class I. Class II, Class III and Class 
TV? 

The Minister of Borne AlIalrs and 
States (Dr. Katju): The information 
is being collected and a statement will 
be laid on the Table of the House in 
due course. 
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The Deputy Minister of Communica-
tions (Shri Raj Bahadur): 4. namely, 
Nagpur, Delhi, Madras and Kanpur. 
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The Deputy Minister of Communica-

tions (Shri Raj Bahadur): Only such 
aircraft, as are engaged in I:ublic 
transport or international flight are re-
o lIired by la". to have certificates of 
airworthiness. 

In 1951, eight such Indian aircraft 
and one such foreign aircraft wore 
involved in India in accidents of any 
consequence, e.g., damage to aircraft 
or injury or death of any person. 

For 1952, so far, the figures are: 
four such Indian aircraft and one 
foreign aircraft. In nona of these 
cases in 1951 or 1952 was any of these 
accidE'nts due to the aircraft not being 
airworthy. 




